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रेल मतं्रालय 

[उत्तर मध्य रेलव े(इंिीजियररंग जवभाग)] 

अजधसचूिा 

प्रयागराि, 4 मई, 2026 

jsy vf/kfu;e 1989 dh /kkjk 20 bZ ds vUrxZr 

का.आ. 2203(अ).— dsUnzh; ljdkj jsy vf/kfu;e 1989 dh /kkjk 20 M dh mi/kkjk ¼1½ ds v/khu tkjh 

Hkkjr ds jkti= vlk/kkj.k Hkkx II }kjk [k.M 3 ds mi[k.M II rkjh[k 3 ekpZ 2026 es izdkf'kr Hkkjr ljdkj ds 

jsy ea=ky; mRrj e/; jsyos dh vf/klwpuk }kjk mDr vf/klwpuk ds mic} vuqlwph es fofufnZ’V dks e-iz- jkT; ds 

eqjSuk ftys es fo'ks’k jsy ifj;kstuk vFkkZr ykykSjdyk es jsyos vksoj fczt ifj;kstuk ds fu’iknu vuqj{ku izca/k 

vkSj izpkyu ds iz;kstu ds fy,s vftZr djus ds vius vk'k; dh /kks’k.kk dh FkhA 

mDr vf/klwpuk dk lkj mDr vf/kfu;e dh /kkjk 20 d dh mi/kkjk ¼4½ ds v/khu nSfud lekpkj i= 

nSfud HkkLdj ,oa VkbZEl vkQ bf.M;k laLdj.k es fnukad 03 ekpZ 2026 dks izdkf'kr fd;k x;k FkkA  

 vkSj l{ke vf/kdkjh dks vkis{k izkIr gq,s Fks tks bl izdkj gS fd vftZr dh tkus okyh Hkwfe es losZ dzekad 

1696] 1697] 1699] 1700] 1701] 1702] 1703] 1704 es fgLlk 1@4 ds LFkku ij lcar 2041 ls 2055 es fgLlk 

33@24 ,oa dEI;wVj es 1@24 vfdar gks x;k gS Jhefr clarh nsoh ekf.My ifRu Jh jkexksiky ekaf.My ds }kjk 

vius vf/koDrk Jh lquhy dqekj dqyJs’B ds ek/;e ls bl vk'k; dh vkifRr izLrqr dh xbZ gS fd mldh Hkwfe 

dk vtZu jsy vksoj fczt ds fy;s fd;k tk jgk gS mlds }kjk vius losZ dzekad 1629@1 jdok 0-063 gSDV;j tks 

fd 110 X 67 dqy jdok 7370 oxZQhV es ls 10 X 10 dqy jdok 100 oxZQhV fodz; dh tk pqdh gSA vifRrdrkZ 
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ds }kjk ;g Li’V ugh fd;k x;k gS fd fodz; dh xbZ Hkwfe es ls dkSu lk Hkkx fodz; fd;k x;k gSA ,slh fLFkfr 

es vkifRr ekU; ;ksX; ugh gSA jsy vf/kfu;e 1989 dh /kkjk 20 ch ds vUrxZr rglhynkj dks losZ dzekad ds 

lhekadu ds funsZ'k fn;s x;s ftles rglhynkj dh fjiksZV es lhekadu mijkar ik;k x;k dh izHkkfor losZ dzekad es 

dksbZ ifjorZu ugh gSaaa sA  

vkSj l{ke vf/kdkjh us mDr vf/kfu;e dh /kkjk 20 M dh mi/kkjk ¼1½ ds vuqlj.k es viuh fjiksZV lkSi 

nh gSA  

vuqlwph 

1- Hkwfe dk o.kZu  

d ftyk             eqjSuk 

[k rglhy           uxj eqjSuk 

x- xzke              ykykSjdyka 

/k yxHkx {ks=Qy     0-8566 gSDV;kj  

Hkwfe dk foLr`r C;kSjk fuEufyf[kr gS%&  

dz0 

la0 
[kljk uacj 

LokfeRo 

dk 

izdkj  

jsyos }kjk 

vf/kxzg.k fd;s 

tkus okyk 

{ks=Qy ¼gsDVs;j½ 

fgrc} O;fDr dk uke vkSj irk  

¼jktLo vfHkys[k ds vuqlkj ½ 

1 1843 HkwfeLokeh 0.0392 jkexksiky iq= xqeku flag 2@3 Qwy flag i= xqeku flag 1@3 

tkfr czk- irk nRriqjk eqjSuk rglhy o ftyk eqjSuk e0iz0 

HkwfeLokeh 

2 1616/1 HkwfeLokeh 0.0040 deys'k osok jkexksfoUn fodze c`teksgu iq=x.k Lo- jkexksfoUn 

fiz;adk iq=h jkexksfoUn leku Hkkx tkfr fdjkj irk egkohjiqjk 

eqjSuk rglhy o ftyk eqjSuk e0i0 HkwfeLokeh 1@4 lqjsUnz iq= 

Lo- jkethyky xhrk lkSeksrh iqf=;ka Lo- jkethyky leku Hkkx 

tkfr fdjkj irk egkohjiqjk eqjSuk rglhy o ftyk eqjSuk e0iz0 

HkwfeLokeh 3@4 

3 1621 HkwfeLokeh 0.0140 lhrkjke iq= cStukFk tkfr czk- irk ykyksj HkwfeLokeh 

4 1622 HkwfeLokeh 0.0123 T;ksfr xxZ iRuh iou xxZ tkfr oS'; fg- 840@1150 Hkkx 

HkwfeLokeh] eatw iRuh ds'ko tkfr tkVo fg- 310@1150 Hkkx 

HkwfeLokeh 

5 1623/2 HkwfeLokeh 0.0138 jkecsVh iRuh jkenkl tkfr tkVo HkwfeLokeh 

6 1624/1/2 HkwfeLokeh 0.0132 Jherh iq"iknsoh iRuh fo'ku dqekj xqIrk tkfr cS'; fuoklh gkmflax 

cksMZ dkykSuh uxj eqjSuk HkwfeLokeh jdok 2835 oxZQhV 

7 1624/2/2 HkwfeLokeh 0.0098 Jherh iq"iknsoh iRuh fo'ku dqekj xqIrk tkfr cS'; fuoklh gkmflax 

cksMZ dkykSuh uxj eqjSuk HkwfeLokeh jdok 2093 oxZQhV 

8 1624/2/3 HkwfeLokeh 0.0400 Jherh dSyk'kh nsoh iRuh xksfoUnjke tkfr tkVo 007@035 

T;ksfr iRuh iou tkfr oS'; 021@035 Jherh lqeu iRuh mn; 

flag tkfr tkVo 007@035 HkwfeLokeh   

9 1624/1/3 HkwfeLokeh 0.0056 jked`".k caVh dju iq=x.k jkevkSrj fg 2@3 jkevkSrkj iq= 

egkjktk flag tkfr dq'kokg fuoklh xzke fg 1@3 

10 1631 HkwfeLokeh 0.0070 Jherh :ch xxZ iRh xkSjo xxZ tkfr oS'; irk thokthxat 

eqjSuk 137@157 Jherh iwue eaxy iRuh iou eaxy tkfr oS'; 

fuoklh thokth xat eqjSuk Jherh eatw caly iRuh lat; caly 

leku Hkkx tkfr oS'; irk thokthxat eqjSuk 010@157 Jherh 

lfjrk tSu iRuh egkohj dqekj tSu tkfr oS'; fu- fxjkZt 

gkMZos;j LVksj yksfg;k cktkj eqjSuk fxjkZt tSu iq= Lo- ckadsyky 

tSu leku Hkkx tkfr oS'; irk xaxk ifCyd Ldwy ds lkeus 

lCth e.Mh dh iqfy;k ukyk ua 02 nRriqjk eqjSuk HkwfeLokeh 

010@157 
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11 1629/1 HkwfeLokeh 0.0138 Jherh calrh nsoh ekafMy iRuh jkexksiky ekafMy tkfr oS'; 

irk ftyk U;k;ky; jksM+ gkmflax cksMZ dkykSuh eqjSuk 

12 1629/2 HkwfeLokeh 0.0484 eqds'k dqekj lqjs'k dqekj ukck iq= dìkjke lj firk [kqn tkfr 

fdjkj irk egkek;k eafnj jksM+ eqjSuk HkwfeLokeh 

13 1696 HkwfeLokeh 0.0552 dIrku  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

jkeckcw  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

gfjfoykl  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

vkseçdk'k  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

jkevorkj  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

xqykc Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 fl;kjke  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 Hkkxpaæ  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 iape Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 vtqíh  csok 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 cæhçlkn  iq= eoklhyky  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@8 jkefoykl  iq= dk'khjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@48 yk[ku Çlg  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ckjsyky  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ';keyky  iq= Hktuyky  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@32 Hkjks"khyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 gjyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 —ikjke  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 gksre Çlg  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 jkeJh  csok xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 Hkwnsoh  csok Hkxorhçlkn  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@448 jkds'k  iq= Hkxorhçlkn  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 v'kksd  iq= 

Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 eukst  

iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 

jktdqekj  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@448 lat;  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@448 dYiuk  iq=h Hkxorhçlkn  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@448 deys'k  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 yksdsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 ftrsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 eqUuh  iq=h vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 jktdqekjh  iq=h vk'kkjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@80 v'kQÊ  csok jktiky ;kno  ;kno 

d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lquhy  iq= jktiky 

;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lrh'k  

iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  

1@80 jfo  iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  

Hkwfe Lokeh  1@80 fo".kq  iq= jktiky ;kno  ;kno d‚yksuh 

xyh mÙkeiqjk  Hkwfe Lokeh  1@80 ifjeky  iq= Hkxokuyky  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@16 eksgj Çlg  iq= gkfde 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 egs'k Çlg  iq= 

gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 èkesZUæ Çlg  

iq= gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 y{eh  

iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 

feFkys'k  iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@96 jkecsVh  csok gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@96 eqUuh ;kno  csok jes'k Çlg  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@192 vk'kh"k ;kno  iq= jes'k Çlg  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@192 'kSadh ;kno  iq= jes'k Çlg  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@192 jpuk ;kno  iq=h jes'k Çlg  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 jsuw ;kno  iq=h jes'k 
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Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 xhrk  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 

14 1697 HkwfeLokeh 0.0330 dIrku  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

jkeckcw  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

gfjfoykl  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

vkseçdk'k  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

jkevorkj  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

xqykc Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 fl;kjke  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 Hkkxpaæ  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 iape Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 vtqíh  csok 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 cæhçlkn  iq= eoklhyky  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@8 jkefoykl  iq= dk'khjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@48 yk[ku Çlg  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ckjsyky  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ';keyky  iq= Hktuyky  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@32 Hkjks"khyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 gjyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 —ikjke  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 gksre Çlg  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 jkeJh  csok xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 Hkwnsoh  csok Hkxorhçlkn  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@448 jkds'k  iq= Hkxorhçlkn  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 v'kksd  iq= 

Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 eukst  

iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 

jktdqekj  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@448 lat;  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@448 dYiuk  iq=h Hkxorhçlkn  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@448 deys'k  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 yksdsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 ftrsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 eqUuh  iq=h vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 jktdqekjh  iq=h vk'kkjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@80 v'kQÊ  csok jktiky ;kno  ;kno 

d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lquhy  iq= jktiky 

;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lrh'k  

iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  

1@80 jfo  iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  

Hkwfe Lokeh  1@80 fo".kq  iq= jktiky ;kno  ;kno d‚yksuh 

xyh mÙkeiqjk  Hkwfe Lokeh  1@80 ifjeky  iq= Hkxokuyky  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@16 eksgj Çlg  iq= gkfde 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 egs'k Çlg  iq= 

gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 èkesZUæ Çlg  

iq= gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 y{eh  

iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 

feFkys'k  iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@96 jkecsVh  csok gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@96 eqUuh ;kno  csok jes'k Çlg  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@192 vk'kh"k ;kno  iq= jes'k Çlg  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@192 'kSadh ;kno  iq= jes'k Çlg  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@192 jpuk ;kno  iq=h jes'k Çlg  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 jsuw ;kno  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 xhrk  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 
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15 1701 HkwfeLokeh 0.0136 dIrku  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

jkeckcw  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

gfjfoykl  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

vkseçdk'k  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

jkevorkj  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

xqykc Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 fl;kjke  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 Hkkxpaæ  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 iape Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 vtqíh  csok 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 cæhçlkn  iq= eoklhyky  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@8 jkefoykl  iq= dk'khjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@48 yk[ku Çlg  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ckjsyky  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ';keyky  iq= Hktuyky  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@32 Hkjks"khyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 gjyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 —ikjke  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 gksre Çlg  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 jkeJh  csok xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 Hkwnsoh  csok Hkxorhçlkn  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@448 jkds'k  iq= Hkxorhçlkn  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 v'kksd  iq= 

Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 eukst  

iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 

jktdqekj  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@448 lat;  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@448 dYiuk  iq=h Hkxorhçlkn  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@448 deys'k  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 yksdsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 ftrsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 eqUuh  iq=h vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 jktdqekjh  iq=h vk'kkjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@80 v'kQÊ  csok jktiky ;kno  ;kno 

d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lquhy  iq= jktiky 

;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lrh'k  

iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  

1@80 jfo  iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  

Hkwfe Lokeh  1@80 fo".kq  iq= jktiky ;kno  ;kno d‚yksuh 

xyh mÙkeiqjk  Hkwfe Lokeh  1@80 ifjeky  iq= Hkxokuyky  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@16 eksgj Çlg  iq= gkfde 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 egs'k Çlg  iq= 

gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 èkesZUæ Çlg  

iq= gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 y{eh  

iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 

feFkys'k  iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@96 jkecsVh  csok gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@96 eqUuh ;kno  csok jes'k Çlg  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@192 vk'kh"k ;kno  iq= jes'k Çlg  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@192 'kSadh ;kno  iq= jes'k Çlg  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@192 jpuk ;kno  iq=h jes'k Çlg  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 jsuw ;kno  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 xhrk  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 

16 1702 HkwfeLokeh 0.0143 dIrku  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

jkeckcw  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

gfjfoykl  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 
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vkseçdk'k  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

jkevorkj  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

xqykc Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 fl;kjke  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 Hkkxpaæ  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 iape Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 vtqíh  csok 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 cæhçlkn  iq= eoklhyky  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@8 jkefoykl  iq= dk'khjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@48 yk[ku Çlg  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ckjsyky  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ';keyky  iq= Hktuyky  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@32 Hkjks"khyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 gjyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 —ikjke  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 gksre Çlg  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 jkeJh  csok xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 Hkwnsoh  csok Hkxorhçlkn  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@448 jkds'k  iq= Hkxorhçlkn  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 v'kksd  iq= 

Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 eukst  

iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 

jktdqekj  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@448 lat;  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@448 dYiuk  iq=h Hkxorhçlkn  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@448 deys'k  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 yksdsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 ftrsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 eqUuh  iq=h vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 jktdqekjh  iq=h vk'kkjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@80 v'kQÊ  csok jktiky ;kno  ;kno 

d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lquhy  iq= jktiky 

;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lrh'k  

iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  

1@80 jfo  iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  

Hkwfe Lokeh  1@80 fo".kq  iq= jktiky ;kno  ;kno d‚yksuh 

xyh mÙkeiqjk  Hkwfe Lokeh  1@80 ifjeky  iq= Hkxokuyky  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@16 eksgj Çlg  iq= gkfde 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 egs'k Çlg  iq= 

gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 èkesZUæ Çlg  

iq= gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 y{eh  

iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 

feFkys'k  iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@96 jkecsVh  csok gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@96 eqUuh ;kno  csok jes'k Çlg  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@192 vk'kh"k ;kno  iq= jes'k Çlg  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@192 'kSadh ;kno  iq= jes'k Çlg  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@192 jpuk ;kno  iq=h jes'k Çlg  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 jsuw ;kno  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 xhrk  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 

17 1703 HkwfeLokeh 0.0071 dIrku  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

jkeckcw  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

gfjfoykl  iq= fN~íh  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@24 

vkseçdk'k  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

jkevorkj  iq= fl;kjke  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@32 

xqykc Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  
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1@40 fl;kjke  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 Hkkxpaæ  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@40 iape Çlg  iq= 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 vtqíh  csok 'kadj Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@40 cæhçlkn  iq= eoklhyky  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@8 jkefoykl  iq= dk'khjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@48 yk[ku Çlg  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ckjsyky  iq= dk'khjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@48 ';keyky  iq= Hktuyky  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@32 Hkjks"khyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 gjyky  iq= fN~íh  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@16 —ikjke  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 gksre Çlg  iq= xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 jkeJh  csok xus'kk  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@64 Hkwnsoh  csok Hkxorhçlkn  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@448 jkds'k  iq= Hkxorhçlkn  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 v'kksd  iq= 

Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 eukst  

iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@448 

jktdqekj  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@448 lat;  iq= Hkxorhçlkn  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@448 dYiuk  iq=h Hkxorhçlkn  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@448 deys'k  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 yksdsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 ftrsUæ  iq= vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 eqUuh  iq=h vk'kkjke  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@80 jktdqekjh  iq=h vk'kkjke  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@80 v'kQÊ  csok jktiky ;kno  ;kno 

d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lquhy  iq= jktiky 

;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  1@80 lrh'k  

iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  Hkwfe Lokeh  

1@80 jfo  iq= jktiky ;kno  ;kno d‚yksuh xyh mÙkeiqjk  

Hkwfe Lokeh  1@80 fo".kq  iq= jktiky ;kno  ;kno d‚yksuh 

xyh mÙkeiqjk  Hkwfe Lokeh  1@80 ifjeky  iq= Hkxokuyky  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@16 eksgj Çlg  iq= gkfde 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 egs'k Çlg  iq= 

gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 èkesZUæ Çlg  

iq= gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 y{eh  

iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@96 

feFkys'k  iq=h gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  

1@96 jkecsVh  csok gkfde Çlg  ykyksj eqjSuk uxj  Hkwfe 

Lokeh  1@96 eqUuh ;kno  csok jes'k Çlg  ykyksj eqjSuk uxj  

Hkwfe Lokeh  1@192 vk'kh"k ;kno  iq= jes'k Çlg  ykyksj eqjSuk 

uxj  Hkwfe Lokeh  1@192 'kSadh ;kno  iq= jes'k Çlg  ykyksj 

eqjSuk uxj  Hkwfe Lokeh  1@192 jpuk ;kno  iq=h jes'k Çlg  

ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 jsuw ;kno  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 xhrk  iq=h jes'k 

Çlg  ykyksj eqjSuk uxj  Hkwfe Lokeh  1@192 

18 1695/3 HkwfeLokeh 0.0487 Jherh iwue iRuh iznhi dqekj xks;y tkfr oS'; irk eqjSuk 

HkwfeLokeh 1@2 fouksn dqekj xqIrk iq= vkseizdk'k xqIrk tkfr 

oS'; irk eqjSuk HkwfeLoklh 1@2 

19 1695/4/2 HkwfeLokeh 0.0160 fot; flag iq= usrjke irk eqjSuk HkwfeLokeh 10@2831 Jherh 

jkensoh iRuh txnh'kizlkn xkafxy tkfr oS'; irk eqjSuk 

960@2831 Jherh iwue iRuh iznhi dqekj xks;y tkfr oS'; 

irk eqjSuk HkwfeLokh 1285@2831 fouksn dqekj xqIrk iq= 

vkseizdk'k xqIrk tkfr oS'; irk eqjSuk HkwfeLokh 576@2831 
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20 1682/1/1 HkwfeLokeh 0.0100 fot; flag iq= usrjke irk eqjSuk HkwfeLokeh 10@2831 Jherh 

jkensoh iRuh txnh'kizlkn xkafxy tkfr oS'; irk eqjSuk 

960@2831 Jherh iwue iRuh iznhi dqekj xks;y tkfr oS'; 

irk eqjSuk HkwfeLokh 1285@2831 fouksn dqekj xqIrk iq= 

vkseizdk'k xqIrk tkfr oS'; irk eqjSuk HkwfeLokh 576@2831 

21 1682/1/2 HkwfeLokeh 0.0075 jkeHkjks"kh iq= gjyky egkohjiqjk eqjSuk eè; çns'k Hkwfe Lokeh 

22 1682/2 HkwfeLokeh 0.0100 ukjk;.k flag nkrkjke jke:Ik lhrkjke iq=x.k cnzhizlkn tkfr 

fdjkj fgLlk 94@100 ikFkksckbZ iq=h cnzhizlkn tkfr fdjkj 

fgLlk 6@100 fuoklh xzke ykykSj rglhy o ftyk eqjSuk 

HkwfeLokeh 

23 1682/3 HkwfeLokeh 0.0100 ukjk;.k flag nkrkjke jke:Ik lhrkjke iq=x.k cnzhizlkn tkfr 

fdjkj fgLlk 94@100 ikFkksckbZ iq=h cnzhizlkn tkfr fdjkj 

fgLlk 6@100 fuoklh xzke ykykSj rglhy o ftyk eqjSuk 

HkwfeLokeh 

24 1682/4 HkwfeLokeh 0.0100 ukjk;.k flag nkrkjke jke:Ik lhrkjke iq=x.k cnzhizlkn tkfr 

fdjkj fgLlk 94@100 ikFkksckbZ iq=h cnzhizlkn tkfr fdjkj 

fgLlk 6@100 fuoklh xzke ykykSj rglhy o ftyk eqjSuk 

HkwfeLokeh 

25 1847 HkwfeLokeh 0.0360 vfuy jktw iq= gfj'kpUnz ys[kk liuk iqf=;ka gfj'kpUnz foeys'k 

nsoh iRuh gfj'kpUnz tkfr oS'; irk ihiy okyh ekrk ds ikl 

nRriqjk eqjSuk lEiw.kZ Hkkx HkwfeLokeh 

26 1846 HkwfeLokeh 0.0259 vfuy jktw iq= gfj'kpUnz ys[kk liuk iqf=;ka gfj'kpUnz foeys'k 

nsoh iRuh gfj'kpUnz tkfr oS'; irk ihiy okyh ekrk ds ikl 

nRriqjk eqjSuk lEiw.kZ Hkkx HkwfeLokeh 

27 1610  HkwfeLokeh 0.0600 fouksn dqekj iq= }kfjdkizlkn tkfr oS'; irk eqjSuk uxj fg- 

50@250 Hkkx HkwfeLokeh] iwtk eaxy iRuh papy eaxy tkfr 

oS'; fg- 200@250 Hkkx HkwfeLokeh 

28 1620/2/4 HkwfeLokeh 0.0093 vk;q"k vxzoky iq= fo".kq vxzoky tkfr oS'; irk olar fogkj 

dkyksuh eqjSuk HkwfeLokeh jdok 1000 oxZQhV 

29 1620/2/5 HkwfeLokeh 0.0159 vk;q"k vxzoky iq= fo".kq vxzoky tkfr oS'; irk olar fogkj dkyksuh 

eqjSuk HkwfeLokeh jdok 1700 oxZQhV 

30 1812/1/1/1 HkwfeLokeh 0.0001 vk;q"k vxzoky iq= fo".kq vxzoky tkfr oS'; irk olar fogkj dkyksuh 

eqjSuk HkwfeLokeh jdok 1700 oxZQhV 

31 1812/1/2 HkwfeLokeh 0.0097 iadt f'kogjs  iq= jkeckcw f'kogjs tkfr f'kogjs jkgqy xkafxy 

iq= lrh'k xkafxy leku Hkkx  eqjSuk eè; çns'k  Hkwfe Lokeh 

euh"k 'kekZ iq= jke'kadj  eqjSuk eè; çns'k Hkwfe Lokeh yhykorh  

iRuh jkeckcw eqjSuk uxj eqjSuk eè; çns'k  Hkwfe Lokeh eqjkjhyky 

'kekZ  iq= jkepju rglhy o ftyk eqjSuk eè; çns'k  Hkwfe 

Lokeh jksDlh rksej  iRuh vt;iky rksej  vEckg eqjSuk eè; 

çns'k  Hkwfe Lokeh 

32 1812/2 HkwfeLokeh 0.0150 gksre Çlg  iq= Hkhelsu  rglhy o ftyk  Hkwfe Lokeh jkts'k 

dqekj  iq= jkejru  rglhy o ftyk  Hkwfe Lokeh  1@15 

liuk  iq=h jkejru  rglhy o ftyk  Hkwfe Lokeh  1@15 

feFkys'k  csok jkejru  rglhy o ftyk  Hkwfe Lokeh  1@15 

jktdqekj  iq= jkejru  rglhy o ftyk  Hkwfe Lokeh  1@15 

c`ts'k dqekj  iq= jkejru  fuoklh egkohjiqjk  Hkwfe Lokeh  

1@15 leku Hkkx lqjsUæ  iq= ckcwyky  rglhy o ftyk  Hkwfe 

Lokeh 1@18 jkeoju  iq= ckcwyky fuoklh egkohjiqjk  Hkwfe 

Lokeh  1@18 vfuy dqekj  iq= ckcwyky  fuoklh egkohjiqjk  

Hkwfe Lokeh  1@18 leku Hkkx 

;ksx  0-8566  

 

[ई-फा. िंबर NCR/फा. सं. NCR/GSU/01/2026-O/o DY.CE/RSW/GWL/ HQ/NCR (कंप्यूटर िंबर 162364)] 

,ukeqy gd, eqq[; izz'kklfud vf/kdkjh@ fuekZ.k 
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MINISTRY OF RAILWAYS 

[North Central Railway (Engineering Department)]  

NOTIFICATION 

Prayagraj, the 4th May, 2026 

Under Section 20E of the Railways Act, 1989 

 S.O. 2203(E).— Whereas, under sub-section (1) of Section 20-D of the Railways Act, 1989, the Central 

Government issued a notification published in the Gazette of India (Extraordinary), Part II, Section 3, Sub-section (II) 

dated 3 March 2026, through the Ministry of Railways, North Central Railway. 

 Through the said notification, it was declared that the land specified in the schedule annexed thereto is required 

for a special railway project, namely the construction of a Railway Over Bridge at Lalorkala in Morena district of 

Madhya Pradesh, for the purposes of survey, management, and operation. 

 A summary of the said notification, as required under sub-section (4) of Section 20-A of the Act, was published 

on 03 March 2026 in the newspapers Dainik Bhaskar and Times of India. 

 Objections were received by the competent authority. The objections stated that for the land proposed to be 

acquired, Survey Nos. 1696, 1697, 1699, 1700, 1701, 1702, 1703, 1704 were earlier recorded as 1/4 share, but in Samvat 

years 2041 to 2055, they have been recorded as 33/24 and 1/24 respectively. 

 Smt. Basanti Devi Mandil, wife of Shri Ramgopal Mandil, through her advocate Shri Sunil Kumar 

Kulshreshtha, submitted an objection stating that her land is being acquired for the Railway Over Bridge. In her Survey 

No. 1629/1, area 0.063 hectare (110 × 67 = total 7370 sq. ft.), out of which a portion measuring 10 × 10 (total 100  

sq. ft.) has already been sold. 

 However, the objector did not clearly specify which exact portion of the land had been sold. In such a situation, 

the objection is not considered valid. 

 Under Section 20-B of the Railways Act, 1989, the Tehsildar was directed to carry out demarcation of the 

survey numbers. As per the Tehsildar’s report, after demarcation, no change was found in the affected survey numbers. 

 Accordingly, the competent authority has submitted its report in compliance with sub-section (1) of Section 

20-D of the said Act. 

 

SCHEDULE 

1. Description of land   

(a) District: Morena   

(b) Tehsil: Nagar Morena   

(c) Village: Lalor Kalan   

(d) Approximate area: 0.8566 hectare   

 

 Detailed particulars of the land are as follows:– 

Sr. 

No. 

Khasra 

number 

Type of 

ownership 

Area to be 

acquired 

by the 

railway 

(hectares) 

Name and address of the concerned person (as per revenue 

records) 

1 1843 landowner 0.0392 Ramgopal son of Guman Singh 2/3 and Phool Singh son of Guman 

Singh 1/3, caste- Brahmin, address- Dattpura, Murana Tehsil and 

District Morena, Madhya Pradesh, landowner 

2 1616/1 landowner 0.0040 Kamlesh Widow of Ramgovind Vikram, Brijmohan son of Late 

Ramgovind Vikram, Priyanka daughter of Ramgovind, equal 

share,  caste- Kirar, resident of Mahavirpura, Morena Tehsil and 

District Morena, Madhya Pradesh, landowner- 1/4. 

Surendra son of Late Ramjeelal, Geeta, Saumoti daughters of 

Late Shri Ramjeelal, equal share,  caste- Kirar, resident of 



10  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

Mahavirpura, Morena Tehsil and District Morena, Madhya 

Pradesh, landowners- 3/4. 

3 1621 landowner 0.0140 Sitaram son of Baijnath, caste- Brahmin, address- Lalor, 

landowner. 

4 1622 landowner 0.0123 Jyoti Garg wife of Pawan Garg, caste- Vaishya, share 840/1150, 

landowner. Manju wife of Keshav, caste- Jatav, share 310/1150, 

landowner. 

5 1623/2 landowner 0.0138 Rambeti wife of Ramdas, caste- Jatav; landowner 

6 1624/1/2 landowner 0.0132 Mrs. Pushpadevi wife of Vishan Kumar Gupta, caste- Vaishya, 

resident of Housing Board Colony, Nagar Morena, landowner- 

Area 2835 square feet. 

7 1624/2/2 landowner 0.0098 Mrs. Pushpadevi wife of Vishnu Kumar Gupta, caste- Vaishya 

resident of Housing Board Colony, Nagar Morena, landowner- 

Area 2093 square feet 

8 1624/2/3 landowner 0.0400 Mrs. Kailashi Devi wife of Govindram, caste- Jatav, 007/035 

Jyoti wife of Pawan, caste- Vaishya, 021/035 

Mrs. Suman wife of Uday Singh, caste- Jatav, 007/035 landowner. 

9 1624/1/3 landowner 0.0056 Ramkrishna Banti Karan sons of Ramautar, share 2/3. 

Ramavtar son of Maharaja Singh, caste- Kushwah, resident of 

village, share 1/3. 

10 1631 landowner 0.0070 Mrs. Rubi Garg wife of Gaurav Garg, caste Vaishya, address- 

Jivaji Ganj, Morena, 137/157. Mrs. Poonam Mangal wife of 

Pawan Mangal, caste- Vaishya, resident of Jivaji Ganj, Morena. 

Mrs. Manju Bansal wife of Sanjay Bansal, equal share, caste- 

Vaishya, address- Jivaji Ganj, Morena, 10/157. Mrs. Sarita Jain 

wife of Mahavir Kumar Jain, caste- Vaishya, resident of Girraj 

Hardware Store, Lohiya Bazaar, Morena. Girraj Jain son of Late 

Bankelal Jain equal share, caste- Vaishya, address- in front of 

Ganga Public School, Sabzi Mandi bridge, Nala No. 2, Dattpura, 

Morena, landowner- 10/157 share. 

11 1629/1 landowner 0.0138 Mrs. Basanti Devi Mandil wife of Ramgopal Mandil, caste- 

Vaishya, address District Court Road, Housing Board Colony, 

Morena. 

12 1629/2 landowner 0.0484 Mukesh Kumar Suresh Kumar Naba sons of Kriparam sir, self 

father, caste- Kirar, address- Mahamaya Temple Road, Morena, 

landowner. 

13 1696 landowner 0.0552 Kaptan son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Ram Babu son of Chhidhi, resident of Lalor, Morena town,  

landowner- 1/24  

Harivilas son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Om Prakash son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Ram Avtar son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Gulab Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Siyaram son of Shankar Singh, resident of Lalor, Morena town, 

landowner- 1/40  

Bhagchandra son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Pancham Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Anjudhi Widow of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Badriprasad son of Mavasilal, resident of Lalor, Morena town, 

landowner- 1/8  

Ramvilas son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Lakhan Singh son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  
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Barelal son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Shyamlal son of Bhajanlal, resident of Lalor, Morena town, 

landowner- 1/32  

Bharoshilal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Harlal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Kriparam son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Hotam Singh son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Ramshri Widow of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64,   

Bhudevi widow of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner share- 1/448  

Rakesh son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner -1/448  

Ashok son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Manoj son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Rajkumar son of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Sanjay son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Kalpana  daughter of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Kamlesh son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Lokendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Jitendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Munni daughter of Asharam, resident of Lalor, Morena town , 

landowner -1/80  

Rajkumari daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Asharfi widow of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Sunil son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Satish son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner -1/80  

Ravi son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Vishnu son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner-1/80  

Parimal son of Bhagwanlal, resident of Lalor, Morena town, 

landowner- 1/16  

Mohar Singh son of Hakim Singh, resident of Lalor, Morena 

town, landowner-  1/96  

Mahesh Singh son of Hakim Singh, resident of Lalor, Morena 

town, landowner —1/96  

Dharmendra Singh son of Hakim Singh, resident of Lalor, 

Morena town, landowner -1/96  

Laxmi daughter of Hakim Singh, resident of Lalor, Morena town,  

landowner- 1/96  

Mithlesh daughter of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Rambeti widow of Hakim Singh, resident of Lalor, Morena town,  

landowner- 1/96  
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Munni Yadav widow of Ramesh Singh, resident of Lalor, Morena 

town , landowner- 1/192  

Ashish Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner - 1/192  

Shainki Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Rachna Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town,  landowner- 1/192  

Renu Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  

Geeta daughter of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

14 1697 landowner 0.0330 Kaptan son of Chhidhi, resident of Lalor, Morena town, 

landowner - 1/24  

Ram Babu son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Harivilas son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Om Prakash son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Ram Avtar son of Siyaram, resident of Lalor, Morena town,  

landowner-  1/32  

Gulab Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Siyaram son of Shankar Singh, resident of Lalor, Morena town,  

landowner- 1/40  

Bhagchandra son of Shankar Singh, resident of Lalor, Morena 

town, landowner-1/40  

Pancham Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Ajudhi Widow of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Badriprasad son of Mavasilal, resident of Lalor, Morena town,  

landowner- 1/8  

Ramvilas son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Lakhan Singh son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Barelal son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Shyamlal son of Bhajanlal, resident of Lalor, Morena town, 

landowner- 1/32  

Bharoshilal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Harlal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Kriparam son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Hotam Singh son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Ramshri Widow of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64,  Bhudevi widow of Bhagwatiprasad, resident of 

Lalor, Morena town, landowner share-  1/448  

Rakesh son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Ashok son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Manoj son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Rajkumar son of Bhagwatiprasad, resident of Lalor, Morena 

town,  landowner-1/448  
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Sanjay son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Kalpana  daughter of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Kamlesh son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Lokendra son of Asharam, resident of Lalor, Morena town, 

landowner - 1/80  

Jitendra son of Asharam, resident of Lalor, Morena town, 

landowner - 1/80  

Munni daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Rajkumari daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Asharfi widow of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner - 1/80  

Sunil son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Satish son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura,  landowner - 1/80  

Ravi son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Vishnu son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Parimal son of Bhagwanlal, resident of Lalor, Morena town, 

landowner- 1/16  

Mohar Singh son of Hakim Singh, resident of Lalor, Morena 

town,  landowner- 1/96  

Mahesh Singh son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Dharmendra Singh son of Hakim Singh, resident of Lalor, 

Morena town, landowner- 1/96  

Laxmi daughter of Hakim Singh, resident of Lalor, Morena town, 

landowner - 1/96  

Mithlesh daughter of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Rambeti widow of Hakim Singh, resident of Lalor, Morena town, 

landowner- 1/96  

Munni Yadav widow of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Ashish Yadav son of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Shainki Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Rachna Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town,  landowner- 1/192  

Renu Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  

Geeta daughter of Ramesh Singh, resident of Lalor, Morena town, 

landowner- 1/192 

15 1701 landowner 0.0136 Kaptan son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Ram Babu son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Harivilas son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Om Prakash son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Ram Avtar son of Siyaram, resident of Lalor, Morena town, 

landowner-  1/32  

Gulab Singh son of Shankar Singh, resident of Lalor, Morena 

town,  landowner- 1/40  
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Siyaram son of Shankar Singh, resident of Lalor, Morena town,  

landowner - 1/40  

Bhagchandra son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Pancham Singh son of Shankar Singh, resident of Lalor, Morena 

town,  landowner- 1/40  

Ajudhi Widow of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Badriprasad son of Mavasilal, resident of Lalor, Morena town, 

landowner- 1/8  

Ramvilas son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Lakhan Singh son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Barelal son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Shyamlal son of Bhajanlal, resident of Lalor, Morena town, 

landowner- 1/32  

Bharoshilal son of Chhidhi, resident of Lalor, Morena town,  

landowner- 1/16  

Harlal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Kriparam son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Hotam Singh son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Ramshri Widow of Ganesh, resident of Lalor, Morena town, 

landowner -1/64 

 Bhudevi widow of Bhagwatiprasad, resident of Lalor, Morena 

town,  landowner share- 1/448  

Rakesh son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Ashok son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Manoj son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Rajkumar son of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Sanjay son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Kalpana  daughter of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Kamlesh son of Asharam, resident of Lalor, Morena town, 

landowner - 1/80  

Lokendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Jitendra son of Asharam, resident of Lalor, Morena town, 

landowner - 1/80  

Munni daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Rajkumari daughter of Asharam, resident of Lalor, Morena town,  

landowner- 1/80  

Asharfi widow of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Sunil son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura,  landowner- 1/80  

Satish son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner - 1/80  

Ravi son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura,  landowner- 1/80  

Vishnu son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  
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Parimal son of Bhagwanlal, resident of Lalor, Morena town,  

landowner- 1/16  

Mohar Singh  son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Mahesh Singh son of Hakim Singh, resident of Lalor, Morena 

town,  landowner- 1/96  

Dharmendra Singh son of Hakim Singh, resident of Lalor, 

Morena town — landowner —1/96  

Laxmi, daughter of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Mithlesh daughter of Hakim Singh, resident of Lalor, Morena 

town,  landowner-1/96  

Rambeti widow of Hakim Singh, resident of Lalor, Morena town, 

landowner- 1/96  

Munni Yadav widow of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Ashish Yadav son of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Shainki Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Rachna Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  

Renu Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  

Geeta daughter of Ramesh Singh, resident of Lalor, Morena town,  

landowner- 1/192 

16 1702 landowner 0.0143 Kaptan son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Ram Babu son of Chhidhi, resident of Lalor, Morena town,  

landowner- 1/24  

Harivilas son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Om Prakash son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Ram Avtar son of Siyaram, resident of Lalor, Morena town, 

landowner-  1/32  

Gulab Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Siyaram son of Shankar Singh, resident of Lalor, Morena town, 

landowner- 1/40  

Bhagchandra son of Shankar Singh, resident of Lalor, Morena 

town, landowner - 1/40  

Pancham Singh son of Shankar Singh, resident of Lalor, Morena 

town,  landowner- 1/40  

Ajudhi Widow of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Badriprasad son of Mavasilal, resident of Lalor, Morena town, 

landowner- 1/8  

Ramvilas son of Kashiram, resident of Lalor, Morena town,   

landowner- 1/48  

Lakhan Singh son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Barelal son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Shyamlal son of Bhajanlal, resident of Lalor, Morena town, 

landowner- 1/32  

Bharoshilal son of Chhidhi, resident of Lalor, Morena town,  

landowner- 1/16  

Harlal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Kriparam son of Ganesh, resident of Lalor, Morena town, 

landowner - 1/64  
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Hotam Singh son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Ramshri Widow of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Bhudevi widow of Bhagwatiprasad, resident of Lalor, Morena 

town,  landowner share- 1/448  

Rakesh son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Ashok son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner-1/448  

Manoj son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Rajkumar son of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Sanjay son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Kalpana  daughter of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner - 1/448  

Kamlesh son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Lokendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Jitendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Munni daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Rajkumari daughter of Asharam, resident of Lalor, Morena town,  

landowner- 1/80  

Asharfi widow of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Sunil son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Satish son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Ravi son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura,  landowner- 1/80  

Vishnu, son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Parimal, son of Bhagwanlal, resident of Lalor, Morena town, 

landowner- 1/16  

Mohar Singh, son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Mahesh Singh, son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Dharmendra Singh, son of Hakim Singh, resident of Lalor, 

Morena town, landowner- 1/96  

Laxmi daughter of Hakim Singh, resident of Lalor, Morena town,  

landowner- 1/96  

Mithlesh daughter of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Rambeti widow of Hakim Singh, resident of Lalor, Morena town,  

landowner- 1/96  

Munni Yadav widow of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Ashish Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Shainki Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Rachna Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  

Renu Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town, landowner- 1/192  
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Geeta daughter of Ramesh Singh, resident of Lalor, Morena town, 

landowner- 1/192 

17 1703 landowner 0.0071 Kaptan son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Ram Babu son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Harivilas son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/24  

Om Prakash son of Siyaram, resident of Lalor, Morena town, 

landowner- 1/32  

Ram Avtar son of Siyaram, resident of Lalor, Morena town, 

landowner-  1/32  

Gulab Singh son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Siyaram son of Shankar Singh, resident of Lalor, Morena town, 

landowner- 1/40  

Bhagchandra son of Shankar Singh, resident of Lalor, Morena 

town, landowner- 1/40  

Pancham Singh son of Shankar Singh, resident of Lalor, Morena 

town,  landowner- 1/40  

Ajudhi Widow of Shankar Singh, resident of Lalor, Morena 

town,  landowner- 1/40  

Badriprasad son of Mavasilal, resident of Lalor, Morena town,  

landowner- 1/8  

Ramvilas son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Lakhan Singh son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Barelal son of Kashiram, resident of Lalor, Morena town, 

landowner- 1/48  

Shyamlal son of Bhajanlal, resident of Lalor, Morena town, 

landowner- 1/32  

Bharoshilal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Harlal son of Chhidhi, resident of Lalor, Morena town, 

landowner- 1/16  

Kriparam son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Hotam Singh son of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Ramshri Widow of Ganesh, resident of Lalor, Morena town, 

landowner- 1/64  

Bhudevi widow of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- share 1/448  

Rakesh son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner-  1/448  

Ashok son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner- 1/448  

Manoj son of Bhagwatiprasad, resident of Lalor, Morena town,  

landowner-1/448  
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Rajkumar son of Bhagwatiprasad, resident of Lalor, Morena 

town, landowner- 1/448  

Sanjay son of Bhagwatiprasad, resident of Lalor, Morena town, 

landowner- 1/448  

Kalpana  daughter of Bhagwatiprasad, resident of Lalor, Morena 

town,  landowner- 1/448  

Kamlesh son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Lokendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Jitendra son of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Munni daughter of Asharam, resident of Lalor, Morena town, 

landowner-1/80  

Rajkumari daughter of Asharam, resident of Lalor, Morena town, 

landowner- 1/80  

Asharfi widow of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Sunil son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Satish son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Ravi son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura,  landowner- 1/80  

Vishnu son of Rajpal Yadav, resident of Yadav Colony, Gali 

Uttampura, landowner- 1/80  

Parimal son of Bhagwanlal, resident of Lalor, Morena town, 

landowner- 1/16  

Mohar Singh son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Mahesh Singh son of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Dharmendra Singh son of Hakim Singh, resident of Lalor, 

Morena town, landowner- 1/96  

Laxmi daughter of Hakim Singh, resident of Lalor, Morena town, 

landowner- 1/96  

Mithlesh daughter of Hakim Singh, resident of Lalor, Morena 

town, landowner- 1/96  

Rambeti widow of Hakim Singh, resident of Lalor, Morena town, 

landowner- 1/96  

Munni Yadav widow of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Ashish Yadav son of Ramesh Singh, resident of Lalor, Morena 

town, landowner- 1/192  

Shainki Yadav son of Ramesh Singh, resident of Lalor, Morena 

town,  landowner- 1/192  

Rachna Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town,  landowner- 1/192  
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Renu Yadav daughter of Ramesh Singh, resident of Lalor, 

Morena town,  landowner- 1/192  

Geeta daughter of Ramesh Singh, resident of Lalor, Morena town,  

landowner- 1/192 

18 1695/3 landowner 0.0487 Smt. Poonam wife of Pradeep Kumar Goyal, caste Vaishya, 

resident of Morena,  landowner-  1/2  

Vinod Kumar Gupta son of Omprakash Gupta, caste Vaishya, 

resident of Morena, landowner- 1/2 

19 1695/4/2 landowner 0.0160 Vijay Singh son of Netram, resident of Morena, landowner-

10/2831  

Smt. Ramdevi wife of Jagdish Prasad Gangil, caste Vaishya, 

resident of Morena, landowner- 960/2831  

Smt. Poonam wife of Pradeep Kumar Goyal, caste Vaishya, 

resident of Morena, landowner- 1285/2831  

Vinod Kumar Gupta son of Omprakash Gupta, caste Vaishya, 

resident of Morena, landowner- 576/2831 

20 1682/1/1 landowner 0.0100 Vijay Singh son of Netram, resident of Morena, landowner-

10/2831  

Smt. Ramdevi wife of Jagdish Prasad Gangil, caste Vaishya, 

resident of Morena, landowner- 960/2831  

Smt. Poonam wife of Pradeep Kumar Goyal, caste Vaishya, 

resident of Morena,  landowner- 1285/2831  

Vinod Kumar Gupta son of Omprakash Gupta, caste Vaishya, 

resident of Morena, landowner- 576/2831 

21 1682/1/2 landowner 0.0075 Rambharoshi son of Harlal, resident of Mahavirpura, Morena, 

Madhya Pradesh, landowner. 

22 1682/2 landowner 0.0100 Narayan Singh Dataram Ramrup Sitaram sons of Badriprasad, 

caste Kirar, share 94/100, 

 Pathobai daughter of Badriprasad, caste Kirar, share 6/100, 

resident of village Lalor, Tehsil and District Morena, landowner. 

23 1682/3 landowner 0.0100 Narayan Singh Dataram Ramrup Sitaram sons of Badriprasad, 

caste Kirar, share 94/100,  

Pathobai, daughter of Badriprasad, caste Kirar, share 6/100, 

resident of village Lalor, Tehsil and District Morena, landowner. 

24 1682/4 landowner 0.0100 Narayan Singh Dataram Ramrup Sitaram sons of Badriprasad, 

caste Kirar, share 94/100,  

Pathobai daughter of Badriprasad, caste Kirar, share 6/100, 

resident of village Lalor, Tehsil and District Morena, landowner. 

25 1847 landowner 0.0360 Anil Raju sons of Harishchandra, 

Lekha Sapna daughters of Harishchandra, 

Vimlesh Devi wife of Harishchandra 

caste- Vaishya, Address- Near Pipal Wali Mata, Dattapura, 

Morena, entire share-  landowner. 

26 1846 landowner 0.0259 Anil Raju sons of Harishchandra, 

Lekha Sapna daughters of Harishchandra, 

Vimlesh Devi wife of Harishchandra 

caste- Vaishya, Address- Near Pipal Wali Mata, Dattapura, 

Morena, entire share- landowner. 

27 1610  landowner 0.0600 Vinod Kumar son of Dwarikaprasad, caste- Vaishya, resident of 

Morena Nagar, share 50/250- landowner.  

Pooja Mangal wife of Chanchal Mangal, caste Vaishya share 

200/250, landowner. 
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28 1620/2/4 landowner 0.0093 Ayush Agrawal son of Vishnu Agrawal, caste- Vaishya, resident 

of Vasant Vihar Colony, Morena, landowner- Area 1000 square 

feet. 

29 1620/2/5 landowner 0.0159 Ayush Agrawal son of Vishnu Agrawal, caste- Vaishya, resident 

of Vasant Vihar Colony, Morena, landowner- Area 1700 square 

feet. 

30 1812/1/1/1 landowner 0.0001 Ayush Agrawal son of Vishnu Agrawal, caste Vaishya, resident of 

Vasant Vihar Colony, Morena, landowner- Area 1700 square feet. 

31 1812/1/2 landowner 0.0097 Pankaj Shivhare son of Rambabu Shivhare, caste- Shivhare, 

Rahul Gangil son of Satish Gangil, equal share, resident of 

Morena, Madhya Pradesh,  landowner.  

Manish Sharma son of Ramshankar, resident of Morena, Madhya 

Pradesh, landowner.  

Leelavati wife of Rambabu, resident of Morena Nagar, Morena, 

Madhya Pradesh, landowner.  

Murarilal Sharma son of Ramcharan, Tehsil and District Morena, 

Madhya Pradesh, landowner.  

Rokshi Tomar wife of Ajaypal Tomar, Ambah, Morena, Madhya 

Pradesh, landowner. 

32 1812/2 landowner 0.0150 Hotam Singh son of Bhimsen, Tehsil and District Morena, 

landowner.  

Rajesh Kumar son of Ramratan, Tehsil and District Morena, 

landowner- 1/15.  

Sapna daughter of Ramratan, Tehsil and District Morena, 

landowner- 1/15.  

Mithlesh widow of Ram Ratan, Tehsil and District Morena, 

landowner- 1/15.  

Rajkumar son of Ram Ratan, Tehsil and District Morena, 

landowner- 1/15.  

Brijesh Kumar son of Ram Ratan, resident of Mahavirpura, 

landowner-1/15 (equal share).  

Surendra son of Babulal, Tehsil and District Morena, 

 landowner -1/18.  

Ramvaran son of Babulal, resident of Mahavirpura, landowner-

1/18.  

Anil Kumar son of Babulal, resident of Mahavirpura, landowner 

-1/18 (equal share). 

Total  0.8566  
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